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human righ1s and fundamental freedoms. (c) and Cd). The Govemment of India 
We have alsQ actiVely contributed to the has, on numerous occasions, told the Gov-
consideration at the UN Human Righ1s ernment of Pakistan to stop the Pakistan 
Commission and the UN General Assembly Govemment controlled media from indulg-
of items relating to the protection and promo- ing in hostile propaganda against India. 
tion of numan righ1s. Government have also 
briefed Foreign leaders and eminenet per
sons about India's prinCipled and consistent 
policieS in this regard during bilateral discus-
sions. 

[English] 

Communal Propaganda by Pakistan TV 

7625.SHRIPRITHVIRAJD.CHAVAN: 
Will the Ministerof EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether Pakistan's extemal televi
sion PTVZ had beamed :oommunal propa
ganda at the Indian territory before the re
cent Punjab elections; 

(b) if so, the details thereof: 

(c) whetherthe Government h~ve taken 
up this matter with Pakistan and at the inter
national fora; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO)~ (a) and (b). The 
Pakistan extemal teleVision in its report on 
the Punjab elections, sought to highlight 
some communal aspects by using the no
menclature ·Sikhs· while referring to the 
Akalis and other political and religious for
mations as well as the militants. The de
mands of some Akali leaders for an inde
pendent Sikh State and elections under UN 
supervision were also played up. Pakistan 
TV also used the teon "Extremist Hindus· 
while descrbing the participants in the B.1Ps 
EktaYatra. 

The Govemment of India has also 
apprised foreign Govemments about the 
Pakistan Government controlled media's 
deliberate and malicious misrepresentation 
of developments in India. 

[Translation] 

Alleged usa of Sub-standard material 
In Barbed Wire Fencing 

7626. SHRI ARJUN SINGH YADAV: 
SHRI MRUTYUNJAYA 

NAYAK: 
SHRI LAL BABU RAI: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether sub-standard material has 
been used for erecti~ barbed wire fencing 
on In.do-Pak border; 

(b) if so, the details thereof; and 

(c) the action taken so far against the 
persons found guilty in the investigation 

,conducted in regard thel9to? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARllAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M. 
M. JACOB): (a) to (c). After col'Jl)ietion of 
work in the first phase, minor deficiencies 
wel9 noticed in some works at a few places. 
Forthese, appropriate deductions have been 
made from the contractors' bills. The matter 
is under investigation in consultation with the 
Central Vigilance Commission. 




